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New OeliTi. the 19th clay of January

Hon'b1e Mr. N. Sah u, Meffiber(A)

i  . Prsrn Singh
S/o Shariker Singh
R/o K-1fA--A, Vijay Nagar
Sectoral
Gi'iaziabaddL P)

2. sher Singh
S/o Netar Singh Rawat
R/o K-IAA-A, Vijay Nagar,
Sector-1
Ghaziabad (U,P)

:3, D h a n S i n g li
S/o Late Inder Singh
R/o 3/5®, New Prem Nagarw,
Delhi - 1 10 003

(By Advocate r Mr.Yoyesh Shaiuna' proxy
f o r S h. S, K, B a n d o p a d h y a y )

Union of India s Through

], - The Secretary
Ministry of Mines
Shastri Bhawan

New Delhj. "" 1 1 0 ®0 I

/, Canteen Manager
Departmental Canteen
Ministry of Mi.nes
Shasti~i Bhawan

New Delhi- 1 10 001

QRDER(ORAL)

By Sh„.. Sah.a„5 Member (A) -■

Applican t-

Lear ne;: counsel Ol ! u« ippl ic;a,

hs permission to wiothdraw) the OA witti liberty

file it atresn, P r" a y e r' a 11 o w e c) ..

' OA is

a o c o T'd 1 n Q .1. y ,

rted as withdi-aw.n arid dismissed

(N. Sah sj. )
Member(A)

/Kant/


